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g Rajasthan High Court oy

Pass Type: © Sr. Advocate Advocate (For Self and Litigants) Party in Person
* Bar Council Enrollment No: Enroliment No e Sr. * Advocate Name: Enter advocate name
* Mobile No.: Enter mobile no. in 10 digits * Email Id: enter valid email address

TP IS HGTSe R UR Teh AT ITRAT fo Trex dm—

MOBILE NUMBER VERIFICATION

OTP valid upto: 1:56
Verification code has been sent on your mobile number. Please enier the code below.
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Rajasthan High Court

Pass Type: Sr Advocate Advocate (For Self and Litigants) Party in Person
“ Bar Council Enrcliment No: R222011 Sr. * Advocate Name:
“ Mobile No.: * Email Id:
= Gender: e b = DOB:
* Password: st * Confirm Password:
Policy
* Address: e * State:
* District: Jaipur b PinCode:

MAHESH BORA

manesh@gmail.com

11/061974

Rajasthan

3020

]

3TTET IASFC YRT 81 YoT &1 ST TRIGHCT R &I I R 31TS I 2T

YYou are successfully Registered as Sr. Advocae.
Your Enrollment Number R222011SR will be your Login Id
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“Login id: R222011SR

* Password:

Tl Reset password

SEqR I7 SRR, o ™ & ol IRT S97aT1 &, &l 99+ ax—

Gate Pass required for

O Principal Seat at Joghpur @ Bench at Jaipur
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Rajasthan High Court

Generate New Pass Previo

will not be required. e e will be suffic

tioners / Appellants / Applicants or Respondents in one ¢

Case Type: cW v Case No: 1313 Case Year: 2019 -

Causelist Type: Daily v Causelist Date:

4 Rajasthan High Court

= [f your other cases are also listed, separate ePass for such cases will not be required. ePass issued for any of the case will be sufficient and will be valid for the

vhole day

vill be

es for Petitioners / Appell. cants or Respondents in one

Case Type: CW ~ Case No: 13131 Case Year:

Causelist Type: Daily ~ Causelist Date:

Case listed in Court Number : 7 Case listed at Item Number : 5

Present residential Murlipura. Jaipur, Rajsthan
address:
| declare that | am not residing in any Hot Spot / Containment Zone / Restricted Area / Area under Curfew and | am not under quarantine / isolation.

| declare that | am medically fit and not suffering from fever, flue or like disease.

B Generale Pass
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Are you sure?

Do you want to generate pass for this case

m ie. Sl

Pass Details

Pass generated and sent on 33™*™*16 mobile number. Please check.
ePass sent through SMS is valid for entry and printout is not needed

If required, you may download it

Download Pass
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RAJASTHAN HIGH COURT BENCH JAIPUR
ePass Details
(Pass vaild for: 26/06/2020 only)

Pass for Sr. Advocate

Case Details CW /13131/2019 Pass Number  [D2606202075
Petitioner NEELU VARMA D/O CHATURBHUJ |Respondent THE STATE OF RAJASTHAN
Present residential address MURLIPURA, JAIPUR, RAJASTHAN

ePass Details
ePass Details Pass Generation Date
THIS ENTRY PASS IS NOT VALID FOR RESIDENTS OF HOT SPOT/CONTAINMENT 26/06/2020
ZONES/RESTRICTED AREA/AREA UNDER CURFEW AND THE PERSONS UNDER
QUARANTINE/ISOLATION.
This entry pass is issued for MAHESH BORA, Sr. Advocate and valid for 26/06/2020 only.
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Rajasthan High Court

Generate New Pass Previously Generated Pass Change Establishment Welcome B.L.DHAKAR (Jaipur) =

® Self Litigants

= If your other cases are also listed, separate ePass for such cases will not be required. ePass issued for any of the case will be sufficient and will be valid for the

whole day
= ePass will be issued only for maximum 2 Advocates for Petitioners / Appellants / Applicants or Respondents in one case.

Case Type: CMA v Case No: 943 Case Year: 2019 ~

Causelist Type: Daily v Causelist Date: 26/06/2020

Cedl - Rajesthan High Court
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Generate New Pass  Previously Generated Pass ~ Change Establishment Welcome B.L.DHAKAR (Jaipur) ~

® Self Litigants

= If your other cases also listed, separate eP: will not be required ePass ed for any of the case will be sufficient and will be valid for the

whole day.

= ePass will be issued enly for maximum 2 Advocates for Petitioners / Appellants / Applicants or Respondents in one case.

Case Type: CMA, b Case No: 943 Case Year: 2019 v
Causelist Type: Daily v Causelist Date: 26/06/2020

Case listed in Court Number : 7 Case listed at Item Number : 25

Present residential laipur

address:

| declare that | am not residing in any Hot Spot / Containment Zone / Restricted Area / Area under Curfew and | am not under quarantine / isolation.

| declare that | am medically fit and not suffering from fever, flue or like disease.

=

Copyright @ Computar Ci
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Are you sure?

Do you want to generate pass for this case

Vp—

Pass Details

Pass generated and sent on 98******06 mobile number. Please check
ePass sent through SMS is valid for entry and printout is not needed.

If required, you may downioad it

Download P
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«é‘} RAJASTHAN HIGH COURT BENCH JAIPUR
1 ePass Details
Hedfn siud (Pass vaild for: 26/06/2020 only)

Pass for Advocate

Case Details CMA /943 /2019 Pass Number D26062020725
Petitioner MUKESH S/O KISTURCHAND Respondent SUMITRA W/O MUKESH
Present residential address JAIPUR

ePass Details

ePass Details Pass Generation Date
THIS ENTRY PASS IS NOT VALID FOR RESIDENTS OF HOT SPOT/CONTAINMENT 26/06/2020

ZONES/RESTRICTED AREA/AREA UNDER CURFEW AND THE PERSONS UNDER
QUARANTINE/ISOLATION.

This entry pass is issued for B.L.DHAKAR, Advocate and valid for 26/06/2020 only.
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Rajasthan High Court

Generate New Pass Previously Generated Pass Change Establishment Welcome B.L.DHAKAR (Jaipur) =

) self ® Litigants

= Gate-Pass shall be issued only for one litigant for either side i.e. Petitioner(s) or Respondent(s) in a case

= Gate-Pass shall be issued only in the name of the person who is party in the case

Case Type: CMA ~ Case No: 943 Case Year: 2019 ~

o

Causelist Type: - Causelist Date: 26/06/2020 Litigant Type:

Rajesthan High Court
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AR (Jaipur) ~

O self ® Litigants

=» Gate-Pass shall be issued only for one litigant for either side i.e. Petitioner(s) or Respendent(s) in a case.
= Gate-Pass shall be issued only in the name of the person who is party in the case

Case Type: CMA v Case No: 943 Case Year: 2019 v
Causelist Type: Daily ~ Causelist Date: 26/06/2020 Litigant Type: Petitioner v
Case listed in Court Number : 7 Case listed at item Number : 25

Select Litigant Name : Litigant Mobile No :

MUKESH S/0 KISTURCHAND v 7845458787
Present residential Jaipur
address:
P
| have verified that the person for whom | am recommending the Gate-Pass does not reside in any Hot Spot/C Zone! icted ArealArea under Curfew

and is also not under quarantinefisolation.

| have verified that the person for whom | am recommending the Gate-Pass is medically fit and not suffering from fever, fiu or other like disease.

B Generale Pass
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Are you sure?

Do you want to generate pass for this case




Pass Details

Pass generated and sent on 78 ‘87 maobile number. Please check
ePass sent through SMS is valid for entry and printout is not needed.

If required, you may download it.
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‘Cfﬁ» RAJASTHAN HIGH COURT BENCH JAIPUR

& ePass Details
enEa A (Pass vaild for: 26/06/2020 only)

Pass for Litigant
Case Details CMA /943 /2019 Pass Number |D26062020725
Petitioner MUKESH S/0 KISTURCHAND Respondent SUMITRA W/O MUKESH
Present residential address JAIPUR
Pass recommended by B.L.DHAKAR, Advocate
ePass Details

ePass Details Pass Generation Date
THIS ENTRY PASS IS NOT VALID FOR RESIDENTS OF HOT SPOT/CONTAINMENT 26/06/2020
ZONES/RESTRICTED AREA/AREA UNDER CURFEW AND THE PERSONS UNDER
QUARANTINE/ISOLATION.
This entry pass is issued for MUKESH S/0O KISTURCHAND and valid for item no. 25 in court
no. 7.
This pass this valid for 26/06/2020 only.
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w Rajasthan High Court i

Generate New Pass = Sign In

Pass Type: O Sr. Advocate () Advocate (For Self and Litigants) @ Party in Person

NOTE:- PLEASE ENSURE THAT YOU ARE READY WITH YOUR PHOTO IMAGE SIZE BETWEEN 20KB AND 100KB IN JPEG OR JPG FORMAT.

* Party Name: Enter Party name * Establishment: © RHC Jodhpur ¢ RHCB Jaipur

“ Mobile No.: Ente e 0 digits * Email Id: enter valid email address

AT 3P AT TR IIRATT oY Trex e —

MOBILE NUMBER VERIFICATION

OTP valid upto: 0:47

VerfiLaRGn ©oiie nas Daelt Sent on [alir mnniliz number. Plsase gnled e choie [elnw

12345
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 r : Rajasthan High Court _'w[“

Pass Type: Sr. Advocate Advocate (For Self and Litigants) Party in Person

NOTE:- PLEASE ENSURE THAT YOU ARE READY WITH YOUR PHOTO IMAGE SIZE BETWEEN 20KB AND 100KB IN JPEG OR JPG FORMAT.

* Party Name: e 2 * Establishment: ) RHC Jodhpur @ RHCS Jaipur
* Mobile No.: 7894561237 * Email Id: rajesh@gmail.com
* Gender: Male v - DOB: 25/021881
* Password: p— Password * Confirm Password: -
Palicy
* Address: Jawpur - State: Rajasthan S

{ Charscers iaf 454 )

* District: Jaipur b PinCode:
* Photo ID Type: PAN Gard v Photo PAN Card Number ABCDE1234R
* PHOTO (IMAGE SIZE SHOULD BE | Choase File | user_00.jpg Please carry this |dentity card with you as the same will be required to be
BETWEEN 20 KB AND 100KB, IN shown on entry gate.

JPEG OR JPG FORMAT):

eset Form

You are successfully Registered as Parly in Person.
Your Mobile Number 7894561237 will be your Login Id

Note :- You can only legin after apporval of Admininstration of Rajasthan
High Court. You will be notified accordingly.
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Rajasthan High Court

Generate New Pass =] Sign Up

*Login id: 7894561237

* Password: tremime|

Gate Pass required for

(O Principal Seat at Jodhpur @ Bench at Jaipur
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Rajasthan High Court

d Pass Change ome R: Kumar pur) -

Case Type: CMA ~ Case No: 943 Case Year: 2019 ~
Causelist Type: Daily v Causelist Date: 26/06/2020

Case listed in Court Number : 7 Case listed at item Number : 25

Present residential Jaipur

address:

| declare that | am appearing as Party-in-Person in this case and | am not represented by any Advocate.

| declare that | am not residing in any Hot Spot/ Containment Zone / Restricted Area / Area under Curfew and | am not under quarantine / isolation.

| declare that | am medically fit and not suffering from fever, flue or like disease.

SRNE U TR s Y 9T I TR e o I SFRe e —

Are you sure?

Do you want to generate pass for this case

senerate




Pass Details

Pass generated and sent on 78 37 mobile number. Please check.
ePass sent through SMS is valid for entry and printout is not needed.

If required, you may download it

UM 3P AlGZA TR SMS GRT STl 9 gaT 81 37 @18 ol 39 SIeare Hl a” Fad & il +1a
3R 3R BRT-

e RAJASTHAN HIGH COURT BENCH JAIPUR
L ePass Details
el .
Gemia e (Pass vaild for: 26/06/2020 only)
Pass for Party in Person
Case Details CMA /943 /2019 Pass Number |D26062020725
Petitioner MUKESH S/0 KISTURCHAND Respondent SUMITRA W/O MUKESH
Present residential address JAIPUR
ID Details Photo ID Type: PAN Card, ID Number: ABCDE1234R
ePass Details
ePass Details Pass Generation Date
THIS ENTRY PASS IS NOT VALID FOR RESIDENTS OF HOT SPOT/CONTAINMENT 26/06/2020
ZONES/RESTRICTED AREA/AREA UNDER CURFEW AND THE PERSONS UNDER
QUARANTINE/ISOLATION.
This entry pass is issued for Rajesh Kumar and valid for item no. 25 in court no. 7.
This pass this valid for 26/06/2020 only.
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Rajasthan High Court

e

led Pass Change Establishment Welcome MAHESH BORA (Jaipur) ~
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Generate New

ated Pass

Rajasthan High Court

Change Establishment

ome MAHESH BORA (Jaipur) ~

From Date:
10 v
records
Case Details
S.No.
1 CW/ 13131/ 2019
Sho!

01/06/2020

Pass Number

D2606202075

Pass Generation Date

To Date:

Total Number Of Records : 1

Party Details Causelist Date

NEELU VARMA D/O CHATURBHUJ

iE STATE OF RAJASTHAN

wing 1to 1 of 1 entries

Copyright © Computer Cal

- Rajasthan High Court

26/06.

Causelist Type

Pass Valid for

26/06/2020

Pass for

Self

Action

Generate New Pass Previous

Generated Pass

Rajasthan High Court

Change Establishment

Welcome MAHESH BORA (Jaipur) ~

From Date:
v
Case Details
S.No.
1 CW/ 13131/ 2019

01/06/2020

Pass Number

D260620:

Pass Generation Date

To Date:

Total Number Of Records : 1

Party Details Causelist Date

NEELU VARMA D/Q CHATURBHUJ
THE STATE OF RAJASTHAN

Showing 1 to 1 of 1 entries

Copyright © Computer Call - Rajasthan High Court

Causelist Type

Daily

Pass Valid for

Pass for

Self




Generate New Pass Previo

Pass Details

Rajasthan High Court

This pass is not valid for residents of Hot spot/Containment Zones/Restricted Area/Area

under Curfew and the persons under Quarantine/Isolation

This entry Pass Issued for MAHESH BORA valid for 26/06/2020 only.

EEE B

Rajasthan High Court

Change Establishment

Pass Generation Date

From Date: 01/06/2020 To Date: 26/06/2020
Total Number Of Records : 1
10 ~
records
Case Details Pass Number Party Details Causelist Date Causelist Type Pass Valid for Pass for
S.No. Search Search Search Search Search
1 CW/13131/2019  D2606202075  NEELU VARMA D/O CHATURBHUJ 26/06/2020 Daily 26/06/2020

THE STATE OF RAJASTHAN

Showing 1 to 1 of 1 entries

ome MAHESH BORA (Jaipur) ~




Download Pass

Are you sure?

Do you want to resend pass details

-

Pass resend on your mobile number 98*




